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lb) if so, Government thinking on this 
proposal of the Government of West Bengal?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM
PANY AFFAIRS (SHRI ARIF MOHAM
MAD KHAN) : (a) No such proposal has 
been received in this Ministry from the 
Government of West Bengal.

(b; Docs not arise.

S.T.D. Facilities in District Headquarters 
of Maharashtra

1717. SHRI HUSSAIN DALWAI : Will 
the Minister of COMMUNICATIONS be 
pleased to state ;

(a) the number of district headquarters 
in Maharashtra where S.T.D, facilities have 
been extended so far; and

(b) the time by which all the district 
headquarters will be covered by S.T D. 
scrvice?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA): (a) Sixteen 
District Headquarters in Maharashtra State

have been extended S.T.D. facility including 
Sholapur which is having only Incoming
S.T.D. facility.

(b) The remaining district Headquarters 
are proposed to be provided with S.T.D, 
facilities during 7th plan period subject to 
the availability of switching and transmission 
equipment.

Details of incidents of booth-capturing 
violence etc. in elections

1718. SHRI J1TENDRA PRASAD A : 
SHRIMATI R. R. MAVAN1 :

Will the Minister of LAW AND JUS
TICE be pleased to state the number of cases 
of booth-capturing incidents of violence, 
killings, separately during the recent Lok 
Sabha and Yidhan Sabha elections, State- 
wise ?

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H.R. BHARDWAJ) : A Statement 
as furnished by the Election Commission and 
containing the information in regard to cases 
of booth-capturing, violence and killings 
which resulted in taking of fresh poll or 
adjournment of poll is laid on the Table of 
the House.



St
at

em
en

t
St

at
em

en
t s

ho
w

in
g 

th
e 

in
ci

de
nt

s 
of

 B
oo

th
-c

ap
tu

ri
ng

, v
io

le
nc

e 
an

d 
ki

lli
ng

 d
ur

in
g 

G
en

er
al

 E
le

ct
io

ns
 t

o 
Lo

k 
Sa

bh
a 

an
d 

Le
gi

sl
at

iv
e 

As
se

m
bl

ie
s

Lo
k 

Sa
bh

a
Le

gi
sl

at
iv

e 
A

ss
em

bl
ie

s

S.
 N

o.
N

am
e 

of
 th

e 
St

at
e/

 
U

ni
on

 T
er

rit
or

y

B
oo

th
-c

ap
tu

ri
ng

 a
nd

 
fr

es
h 

po
ll 

ca
se

s
A

dj
ou

rn
m

en
t 

of
 p

ol
l 

du
e 

to
 v

io
le

nc
e

K
ill

in
gs

| 
Fr

es
h 

po
ll 

ca
se

s 
| d

ue
 

to
 

bo
ot

h-
 

1 
ca

pt
ur

in
g

A
dj

ou
rn

m
en

t 
of

 
po

ll 
ca

se
s 

du
e 

to
 v

io
le

nc
e

K
ill

in
gs

R
em

ar
ks

1
2

3
4

5
6

7
8

9
1.

A
nd

hr
a 

Pr
ad

es
h

29
1

65
 

.
13

1*
*C

an
di

da
te

 r
ep

or


te
d 

to
 

ha
ve

 b
ee

n 
ki

lle
d.

2.
B

ih
ar

. 
,

1
1

15
9

29
4*

*
3

3 
+

**
In

cl
ud

ed
 

12
2 

ca
se

s 
of

 9
0%

 v
o

tin
g 

an
d 

so
 a

pp
re


he

nd
ed

 
bo

ot
h 

ca
pt

ur
in

g.
+

 C
an

di
da

te
s 

re
po

r
te

d 
to

 
ha

ve
 b

ee
n 

ki
lle

d.
3.

G
uj

ar
at

—
—

2
—

—
—

4.
H

ar
ya

na
3

—
—

—
—

—
5.

Ja
m

m
u 

&
 K

as
hm

ir
30

1
—

—
—

—
6.

M
ah

ar
as

ht
ra

—
—

2
—

—
2

7.
M

an
ip

ur
2

3
5

37
—

—
8.

R
aj

as
th

an
It

£C
an

di
da

te
 

re
po

r
te

d 
to

 
ha

ve
 b

ee
n 

ki
lle

d 
in

 
po

lic
e 

en
co

un
te

r.
9.

U
tta

r 
Pr

ad
es

h
37

2
—

46
1

—
10

.
W

es
t 

Be
ng

al
2

—
—

—
—

—
11

.
A

ru
na

ch
al

 P
ra

de
sh

—
1

—
—

—
—

To
ta

l
26

2
8

9
44

2
17

7
N

B
 : 

O
ne

 c
as

e 
of

 f
re

sh
 p

ol
l 

in
 O

ris
sa

 d
ue

 t
o 

ac
ci

de
nt

al
 l

os
s 

of
 b

al
lo

t 
bu

x 
an

d 
on

e 
ca

se
 o

f 
fre

sh
 p

ol
l 

du
s 

to
 c

as
e 

of
 

im
pe

rs
on

at
io

n 
no

t 
in

cl
u

de
d 

in
 t

hi
s 

St
at

em
en

t.

Written Answers CHAITRA 12, 1907 (SAKA) Written Answers




